
FIR No. 27/2014 

PS Jama Masjid 

U/s 364-A/368/395/397/412/34 IPC & 25/27 Arms Act 

State Vs. Shahzada Irfan @ Lala 

03/08/2021 

File taken up today on the bail application u/s. 439 of accused 

Shahzada Irfan @ Lala for grant of interim bail for the period of 90 days as per the 

HPC guidelines. je t 

Ma 

(Proceedings Convened through Video Conferencing) 

Sh. Present Sh. Gyan Prakash Ray, Ld. Addl. P.P. for the State (through V.C.). 

NC Sh. Arun Sharma, Ld. Counsel for the accused (through V.C.) 

One of the regular stenographers and Assistant Ahlmad are on leave 

today. 

One of the regular stenographers is on leave today and no substitute 

stenographer is available/provided. No time left. 

p Put up for clrarifications, if any/orders on 07/08/2021 

Order be uploaded on the web_ité of tae Delhi Distriçt Court. 

/ (Vijay Shankar) 
ASJ-05, Central District 

Tis Hazari Courts, Delhi 

03/08/2021(A) 



FIR No.463/2020 

PS Sarai Rohilla 
Uls 307/323/325/147/148/149/34 IPC 

State Vs. Mansoor @ Sannata 

03/08/2021 

File taken up today on the application u/s. 439 Cr.PC for grant of interim 

bail of accused Mansoor @ Sannata as per HPC guidelines 

Proceedings Convened through Video Conferencing) 

Present Sh. Gyan Prakash Ray, Ld. Addl. P.P. for the State (through V.C.). 

None has joined the proceedings via video conferencing on behalf of the 

accused. 

One of the regular stenographers and Assistant Ahlmad are on leave 

today. 

One of the regular stenographers is on leave today and no substitute 

stenographer is available/provided. No time left. 

Put up for clrarifications, if any/orders on 07/08/2021, 

Order be uploaded on the website of th� Delbi District Court. 

Vijáy Shankar) 
ASJ-05, Central District 

Tis Hazari Courts, Delhi 

03/08/2021(A) 



FIR No. 264/2015 

PS Subzi Mandi 

U/s 393/397/302 IPC 

State Vs. Ajay 

03/08/2021 

File taken up today on the interim bail application u/s. 439 Cr.PC of 

accused Ajay for grant of interim bail as per the HPC guidelines. 

(Proceedings Convened through Video Conferencing) 

Present Sh. Gyan Prakash Ray, Ld. Addl. P.P. for the State (through V.C.). 

Sh. Yatendra Kumar, Ld. LAC for the accused (through V.C.). 

One of the regular stenographers and Assistant Ahlmad are on leave 

today. 
One of the regular stenographers is on leave today and no substitute 

stenographer is available/provided. No time left. 

Put up for clrarifications, if any/orders on 07/08/2021. 

Order be uploaded on the website of the DeBhi Distri�t ¬ourt. 

Vijay Shankar) 
ASJ-05, Central District 

Tis Hazari Courts, Delhi 

03/08/2021(A) 


































